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% :
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CALCUTTA - I,

3., DIVL. RAILWAY MANAGER, SOUTH EASTERN RAILWAY,
KHARAGPUR DIVISION, DT, MIDWAPUR,

4, ASSTT., COMML, SUPTD, EASTERN RAILWAY,
KHARAGPUR DIVISION, DT, MIDNAPUR,
For the applicant ¢ Mr, K,C, Saha, counsel
-_«@ | . For the regpondents s Mr., P.C. Saha, counsel

Heaxd on 3 12.01.99 - 0 on 3
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Ld. cownsel, Mr, K.C. Saha appearing on hehalf of the applicang

submits that he has already retired from this case and no objection
AT T abptt const - .
has been givein_\ n 13,11,96 for appointing a fresh advocate., Mr.
{
P.C. Saha sppears on behalf of the respondent§. Since the applicant
does not appear in this case thereby B@thethe MeA. and OeA. is

dismissedggfor defa\gﬂt.

2. No order is passed as to costs,
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